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To, 
The Secretary 
Central Electricity Regulatory Commission 
6th, 7th & 8th Floors, Tower B, 
World Trade Centre, 
Nauroji Nagar, New Delhi- 110029 

Commercial Di\'ision 

",,,ll\,,pfhfl 3m;\itf'fi"rp~, ~-33 , 

~(~)-121003 
NHPC Office Complex, secLOr-33. 
Faridabad (Haryana)-1 21 003 
m/Phone: 0129-2259923 
tif<;r/Elllai I: hod-eollllllercial-co@nhpc.nie.in 

Date: 24.12.2024 

Subject: - Submission of expected revenue from Tariff & Charges in compliance 
of extent CERC Regulations-Reg. 

In compliance of CERC (Procedure for calculating the expected revenue from tariffs 
and charges) Regulations, 2010 the expected revenue from Tariff & Charges is to be 
submitted by 30th November every year. Accordingly, information / data pertaining to 
our corporation is being submitted herewith as per Annexure-A. 

It is submitted that the submission of information / data is delayed by 23 days. Our 
Power Stations are located at far flung / remote area. The information / data has been 
collected from various quarters / power stations located at far flung / remote area. Due 
to remote location of power station and collection of multiple data, finalization of the 
same got delayed by 23 days even after our best efforts. It is prayed to kindly condone 
the delay of 23 days in submission of information / data. 

Thanking You . 
YOUrsSi/ 

fL..f\~\t 
; r~ '\ '),. \.\ \ ,'V\. ¥ '\ 

(Ajay Shnvas) 

HOD (Comml.), 

Commercial Division 
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AFFIDA VIT V ARIFYING THE DATAl INFORMATION 

I, Mohd. Faruque S/o Late Sh. Shekh Ibrahim aged 51 years working as 

General Manager (Commercial) in NHPC Ltd., the applicant in the above 

matter do solemnly affirm and state as follows:-

1. That I am working as General Manager (Commercial) in NHPC Ltd., and 

am well acquainted with the facts of the above matter. 

2. That the Hon' ble Commission through its notification CERC (Procedure 

for calculating the expected revenue from tariffs and charges) 

Regulations, 2010 has directed to submit the data I information pertaining 

to expected revenue from Tariff & Charges by 30th November every year. 

In compliance to the directions of the Commission, the requisite 

information is appended herewith as Annexure-A. 

3. The information provided herein are true to my knowledge and belief and 

are based on documents I records available. 

Solemnly affirmed at Faridabad on the ... ....... day of December, 2024 that the 

contents of the above affidavit are true to my knowledge, no part of it is false 

and nothing material has been concealed therefrom. 

IDENTIFIED BEFORE ME 
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NHPC Limited 
(A Government of India Navralna Enterprise) 

Ref. No. NH/Comml.jTariff/2024/ /?-1f" 

Authority Letter 

~fa''IfITr 
Commercial Department 

\('1\(""1'1;\'\ ~~, ~-33, 

~ (Qftlrrom.121 003 

NHPC Office Complex, sector·33, 
Faridabad (Haryana)-1 21 003 
'liR(Phone: 0129-2259923 
~/Email: 11 ... I-<: •• II1I11 .. II:13I-... (/nhRc.lllc Ill. 

Date: 17.12.2024 

I, R.P. Goyal, S/o Sh. Ram Kishore Goyal working as Director (Finance), NHPC Ltd., NHPC Office 
Complex, Sector-33, Faridabad, Haryana, 121003, hereby authorize following officials ofCornmercial 
Division: 

I. Sh. Ajay Shrivas, General Manager (Comml.) 

2. Sh. Onkar Yadav, General Manager (Comml.) 

3. Sh. Ranjeet Thakur, General Manager (Comml.) 

4. Sh. Mohd Faruque, General Manager (Comml.) 

To do all or any of the acts or things hereinafter mentioned below: 

1. To institute, defend, argue and conduct petitions / Appeal, sign and verify petitions, written 
statements, written submissions and to file the same before the Central Electricity Regulatory 
Commission I State Electricity Regulatory Commission / Appellate Tribunal For Electricity. 

2. To appear, act arid plead before the Central Electricity Regulatory Commission I State 
Electricity Regulatory Commission. 

3. To compromise, compound or withdraw cases filed before the Central Electricity Regulatory 
Commission / State Electricity Regulatory Commission I Appellate Tribunal for Electricity. 

4. To file petitions I Appeal~ or affidavits before the Central Electricity Regulatory Commission I 
State Electricity Regulatory Commission / Appellate Tribunal for Electricity and to obtain the 
copies of documents, papers, records etc. 

5. To apply for . the inspection of the records of the proceedings of the Central Electricity 
Regulatory Commission I State Electricity Regulatory Commission / Appellate Tribunal for 
Electricity. 

6. To issue notices and accept service of any summons, notices or orders issued by the Central 
Electricity Regulatory Commission / State Electricity Regulatory Commission I Appellate 
Tribunal For Electricity. 

~ n;t ~ it ~ ~ I Save Energy for Benefit of Self and Nation 
~ it ~ ~ II; ~ 1912 'fi'f"I' ~ I Oial 1912 for Complaints on Electricity 

CIN: L40101 HR1975GOI032564 
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NHPC Limited 
(A Government of India Navratna Enterprise) 

~~"fl1T 
Commercia! Department 

QO'1QO'iI't1 If) Oln:q;~f" ;'tl't"''ffi. ~ -33. 

~~-121003 • 

NHPC Office Complex, sector-33. 
Faridabad '(Haryana)-121 003 
m/Phone: 0129-2259923 

7. To sign the appeals, petition etc. arising out of any summons, notices or orders issued by the 

Central Electricity Regulatory Commission I State Electricity Regulatory Commission / 

Appellate Tribunal for Electricity on behalf ofthe Company. 

8. To sign Rejoinders, Replies, Interlocutory Applications, Written Submission, RoP Compliance 
in response to any summons, notices or orders issued by the Central Electricity Regulatory 
Commission / State Electricity Regulatory Commission / Appellate Tribunal For Electricity. 

9. To take all such actions as may be necessary in the case. 

10. Authority Letter no. NH/Comml.lTariff/2023 dated 28_12.2023 is superseded. 

The Specimen signature of 
Sh. Ajay Shrivas 

Sh. Onkar Yadav 

Sh. Ranjeet Thakur 

Sh. Mohd Faruque 

(]a, \t .. ", _ 

CR.P. 
3fR. Ifr . .frS~~cf ~:; 'nal1ce ) 
~ (f~) I Director (r' 1 • I 

~ ~ qT xn r:>ff.r~:s I NHPC LliI.ll'" 
('lRO m<fiR i:f>I ~ I A Govl ollnd'3 EI I:nrpn~e) 
~-J3 ~~I SeclCir-33. FOlldaoad 

~-,~ 
CR.P. Goy"l) 

Director (Finance) 

3lN. '!ft. ~ I R. P. GOYAL 
~ (1m;) I Director (Finance) 

~ ~ 'Q'r ~ fr.rfire-a / NHPC Limited 
('Ilffif "ffi'<IjR <PI m;p:f I A GoV!. 01 India Enterprise) 
~-33, ~I Sector-33. Faridabad 

~ ~ ~ it ~ <Rnt I Save Energy for Benefit of Self and Nation 
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ANNEXURE-A 



Form No.2: Hydro 

Name of Utility: BAIRASIUL POWER STATION 

(A) Name of Plant 

S. 
Previous 

Current Year Current Year Ensuing Year 
Particulars Unit Year 

No. 
2023-24 

(Apr'24-Sep'24) (Oct'24-Mar'25) 2025-26 

1a Actual/Expected Availability% % 80.34 91 .58 83.56 90.10 

1b 
Actual/Expected Auxilary Energy 

% 1.42 1.14 1.71 1.55 
Consumption% 

2a 
Actual /Expected Recovery of 

Rs. Cr 72.92 43.98 40.04 86.59 
Capacity Charges including incentive 

2b 
Actual/Expected recovery of Return 

Rs. Cr 15.09 16.89 17.77 
on Equity 
Actual /Expected Recovery of 

2c Incentive(Charges for energy beyond Rs. Cr 0.00 0.00 0.00 0.00 
the desian eneravl 

3 Actual/Expected Schedule generation MU 51 7.34 403.73 174.78 644.56 

4 Actual /Expected energy Rate Rs.lkwh 1.33 1.33 1.33 1.33 

5 
Actual/Expected recovery of Energy 

Rs. Cr 60.37 47.1 1 20.40 75.21 
Charges(Up to Design Energy) 

6a Actual/Expected UI Generation MU 18.09 14.83 3.70 6.31 

6b Actual UI Rate Rs.lkwh --- - - --- --
6c Actual Revenue from UI Rs. Cr 0.71 0.98 Can't be predicted 

Note: 
1. Previous year figures (2023-24) is based on AFC of 2023-24 as per Tariff order issued by CERC. 
2. Current year figures (2024-25) is based on AFC given in Tariff Orders issued by CERC for FY 2023-24, as the tariff 
order for future period is pending. 
3. AFC for Ensuing year (2025-26) has been taken as AFC allowed for ttie year 2023-24, as the tariff order for future 
period is pending . 
4. Return on Equity (Rs. in crores) has been derived by adjusting the amount of Return on Equity as allowed by CERC in 
Tariff order and adjusted with the Shortfall / Excess in AFC Recovery on account change in actual/ expected PAF and 
Generation. 
5. The expected revenue for the period from Oct-2024 to Mar-2025 & year 2025-26 are based on expected PAFM & 
Schedule Energy of the relevant period / year. 



Form No 2' Hydro 

Name of Utility: LOKTAK POWER STATION 

(A) Name of Plant 

S. 
Previous 

Current Year Current Year 
Ensuing 

No. 
Particulars Unit Year 

(Apr'24-Sep'24) (Oct'24-Mar'25) 
Year 

2023-24 2025-26 

1a Actual/Expected Availability% % 80.45 100.00 89.89 57.29 

1b 
Actual/Expected Auxilary Energy 

% 1.77 1.74 1.86 1.79 
Consumption% 

2a 
Actual /Expected Recovery of Capacity 

Rs. Cr 69.27 43.17 38.59 49.33 
Charges including incentive 

2b 
Actual/Expected recovery of Return on 

Rs . Cr 12.93 16.50 10.65 
Equity 
Actual/Expected Recovery of 

2c Incentive(Charges for energy beyond Rs. Cr 0.00 0.00 26.42 0.00 
the design energy) 

3 Actual /Expected Schedule generation MU 289.31 340.55 352.24 283.31 

4 Actual /Expected energy Rate Rs.lkwh 1.95 1.95 1.95 1.95 

5 
Actual /Expected recovery of Energy 

Rs. Cr 49.52 58.29 17.47 48.49 
Charqes(Uo to Desiqn Enerqvl 

6a Actual/Expected UI Generation MU 3.05 1.68 9.79 2.06 

6b Actual UI Rate Rs.lkwh -- -- -- --

6c Actual Revenue from UI Rs. Cr 0.26 0.26 Can't be predicted 

Note : 
1. Previous year figures (2023-24) is based on AFC of 2023-24 as per Tariff order issued by CERC. 
2. Current year figures (2024-25) is based on AFC given in Tariff Orders issued by CERC for FY 2023-24, as the tariff 
order for future period is pending. 
3. AFC for Ensuing year (2025-26) has been taken as AFC allowed for the year 2023-24, as the tariff order for future 
period is pending. 
4. Return on Equity (Rs. in crores) has been derived by adjusting the amount of Return on Equity as allowed by CERC in 
Tariff order and adjusted with the Shortfall/ Excess in AFC Recovery on account change in actual/ expected PAF and 
Generation. 
5. The expected revenue for the period from Oct-2024 to Mar-2025 & year 2025-26 are based on expected PAFM & 
Schedule Energy of the relevant period / year. 



-

Form No.2: Hydro 

Name of Utility: SALAL POWER STATION 

(A) Name of Plant 

S. 
Previous 

Current Year Current Year 
Ensuing 

Particulars Unit Year 
(Apr'24-Sep'24) (Oct'24-Mar'25) 

Year 
No. 

2023-24 2025-26 

1a Actual/Expected Availability% % 93.27 102.64 75.88 77.41 

1b 
Actual/Expected Auxilary Energy 

% 0.74 0.66 1.17 0.76 
Consumption% 

2a 
Actual/Expected Recovery of Capacity 

Rs. Cr 304.14 153.43 112.82 230.80 
Charges including incentive 

2b 
Actual/Expected recovery of Return on 

Rs. Cr 96.79 96.81 96.81 
Equity 
Actual/Expected Recovery of 

2c Incentive(Charges for energy beyond Rs. Cr 16.12 0.00 17.23 23.33 
the desiqn enerqy) 

3 Actual/Expected Schedule generation MU 3289.36 2591.21 711 .97 3392.41 

4 Actual/Expected energy Rate Rs.lkwh 0.777 0.777 0.777 0.777 

5 
Actual/Expected recovery of Energy 

Rs. Cr 208.53 177.18 31.45 208.63 
Charges(Up to Design Energy) 

6a Actual/Expected UI Generation MU 58.86 36.89 9.16 60.39 

6b Actual UI Rate Rs.lkwh -- - --- --

6c Actual Revenue from UI Rs. Cr . 3.17 2.61 Can't be predicted 

Note: 
1. Previous year figures (2023-24) is based on AFC of 2023-24 as per Tariff order issued by CERC. 
2. Current year figures (2024-25) is based on AFC given in Tariff Orders issued by CERC for FY 2023-24, as the tariff 
order for future period is pending. 
3. AFC for Ensuing year (2025-26) has been taken as AFC allowed for the year 2023-24, as the tariff order for future 
period is pending. 
4. Return on Equity (Rs . in crores) has been derived by adjusting the amount of Return on Equity as allowed by CERC in 
Tariff order and adjusted with the Shortfall / Excess in AFC Recovery on account change in actual / expected PAF and 
Generation. 
5. The expected revenue for the period from Oct-2024 to Mar-2025 & year 2025-26 are based on expected PAFM & 
Schedule Energy of the relevant period / year. 



Form No. 2: Hydro 

Name of Utility: TANAKPUR POWER STATION 

(A) Name of Plant 

Previous 
Current Year Current Year 

Ensuing 
S.No. Particulars Unit Year 

(Apr'24-Sep'24) (Oct'24-Mar'25) 
Year 

2023-24 2025-26 

1a Actual/Expected Availability% % 83.99 95.61 67.12 80.22 

1b 
Actual/Expected Auxilary Energy 

% 1.99 1.71 2.42 2.07 
Consumption% 

2a 
Actual/Expected Recovery of 

Rs. Cr 138.56 66.65 46.54 111.55 
Capacity Charges including incentive 

2b 
Actual/Expected recovery of Return 

Rs. Cr 19.99 20.40 20.56 
on Equity 
Actual/Expected Recovery of 

2c Incentive(Charges for energy beyond Rs. Cr 0.00 0.00 0.00 4.89 
the desiqn eneray) 

3 
Actual/Expected Schedule 

MU 414.70 259.32 176.94 489.54 
generation 

4 Actual/Expected energy Rate Rs.lkwh 2.48 2.48 2.48 2.48 

5 
Actual/Expected recovery of Energy 

Rs. Cr 91 .93 57.25 38.55 97.34 
Charges(Up to Design Energy) 

6a Actual/Expected UI Generation MU 30.60 17.79 1.98 2.17 

6b Actual UI Rate Rs.lkwh --- --- --- ---

6c Actual Revenue from UI Rs. Cr 5.18 2.36 Can't be predicted 

Note. 
1. Previous year figures (2023-24) is based on AFC of 2023-24 as per Tariff order issued by CERC. 
2. Current year figures (2024-25) is based on AFC given in Tariff Orders issued by CERC for FY 2023-24, as the tariff 
order for future period is pending. 
3. AFC for Ensuing year (2025-26) has been taken as AFC allowed for the year 2023-24, as the tariff order for future 
period is pending . 
4. Return on Equity (Rs. in crores) has been derived by adjusting the amount of Return on Equity as allowed by CERC in 
Tariff order and adjusted with the Shortfall / Excess in AFC Recovery on account change in actual / expected PAF and 
Generation. 
5. The expected revenue for the period from Oct-2024 to Mar-2025 & year 2025-26 are based on expected PAFM & 
Schedule Energy of the relevant period / year. 



Form No.2: Hydro 

Name of Utility: CHAMERA-1 POWER STATION 

(A) Name of Plant 

Previous 
Current Year Current Year 

Ensuing 
S.No. Particulars Unit Year 

(Apr'24-Sep'24) (Oct'24-Mar'25) 
Year 

2023-24 2025-26 

1a Actual/Expected Availability% % 93.99 99.72 88.85 92.40 

1b 
Actual/Expected Auxilary Energy 

% 0.71 0.67 0.92 0.72 
Consumption% 

Actual/Expected Recovery of 
2a Capacity Charges including Rs. Cr 172.21 91.60 81.17 169.29 

incentive 

2b 
Actual/Expected recovery of Return 

Rs. Cr 
on Eauitv 

130.39 130.39 130.39 

Actual/Expected Recovery of 
2c Incentive(Charges for energy Rs.Cr 44.62 3.33 38.49 42.80 

beyond the design energy) 

3 
Actual/Expected Schedule 

MU 2094.73 1677.85 384.01 2071.61 
generation 

4 Actual/Expected energy Rate Rs.lkwh 1.14 1.14 1.14 1.14 

5 
Actual/Expected recovery of Energy 

Rs. Cr 164.83 164.84 0.00 164.84 
Charges(Up to Design Energy) 

6a Actual/Expected UI Generation MU 55.73 16.67 7.37 37.87 

6b Actual UI Rate Rs.lkwh -- -- -- --
6c Actual Revenue from UI Rs. Cr 3.60 0.87 Can't be predicted 

Note: 
1. Previous year figures (2023-24) is based on AFC of 2023-24 as per Tariff order issued by CERC. 
2. Current year figures (2024-25) is based on AFC given in Tariff Orders issued by CERC for FY 2023-24, as the tariff 
order for future period is pending. 
3. AFC for Ensuing year (2025-26) has been taken as AFC allowed for the year 2023-24, as the tariff order for future 
period is pending. 
4. Return on Equity (Rs. in crores) has been derived by adjusting the amount of Return on Equity as allowed by CERC in 
Tariff order and adjusted with the Shortfall / Excess in AFC Recovery on account change in actual /expected PAF and 
Generation. 
5. The expected revenue for the period from Oct-2024 to Mar-2025 & year 2025-26 are based on expected PAFM & 
Schedule Energy of the relevant period / year. 



Form No.2: Hydro 

Name of Utility: URI-1 POWER STATION 

(A) Name of Plant 

Previous 
Current Year Current Year 

Ensuing 

S.No. Particulars Unit Year 
(Apr'24-Sep'24) (Oct'24-Mar'25) 

Year 
2023-24 2025-26 

1a Actual/Expected Availability% % 86.58 82.07 81.59 78.88 

1b 
Actual/Expected Auxilary Energy 

% 0.82 0.77 1.16 0.87 
Consumption% 

Actual/Expected Recovery of 
2a Capacity Charges including Rs. Cr 251 .59 110.55 106.66 212.02 

incentive 

2b 
Actual/Expected recovery of Return 

Rs.Cr 196.23 180.72 204.61 
on Equity 
Actual/Expected Recovery of 

2c Incentive(Charges for energy Rs. Cr 0.00 0.00 0.00 3.96 
beyond the desiQn enerQY) 

3 
Actual/Expected Schedule 

MU 2317.35 1395.66 532.02 2603.39 
generation 

4 Actual/Expected energy Rate Rs.lkwh 0.956 0.956 0.956 0.956 

5 
Actual/Expected recovery of Energy 

Rs. Cr 194.55 117.41 44.76 215.06 
Charges(Up to Design Energy) 

6a Actual/Expected UI Generation MU 91 .71 46.09 11.21 43.64 

6b Actual UI Rate Rs.lkwh -- -- -- -

6c Actual Revenue from UI Rs.Cr 3.86 2.86 Can't be predicted 

Note: 
1. Previous year figures (2023-24) is based on AFC of 2023-24 as per Tariff order issued by CERC. 
2. Current year figures (2024-25) is based on AFC given in Tariff Orders issued by CERC for FY 2023-24, as the tariff 
order for future period is pending. 
3. AFC for Ensuing year (2025-26) has been taken as AFC allowed for the year 2023-24, as the tariff order for future 
period is pending. 
4. Return on Equity (Rs. in crores) has been derived by adjusting the amount of Return on Equity as allowed by CERC in 
Tariff order and adjusted with the Shortfall/ Excess in AFC Recovery on account change in actual/ expected PAF and 
Generation . 
5. The expected revenue for the period from Oct-2024 to Mar-2025 & year 2025-26 are based on expected PAFM & 
Schedule Energy of the relevant period / year. 

~ ,\ -



Form No. 2: Hydro 

Name of Utility: RANGIT POWER STATION 

(A) Name of Plant 

Previous 
Current Year Current Year 

Ensuing 
S.No. Particulars Unit Year 

(Apr'24-Sep'24) (Oct'24-Mar'25) 
Year 

2023-24 2025-26 

1a Actual/Expected Availability% % 82.28 91 .83 86.43 90.26 

1b 
Actual/Expected Auxilary Energy 

% 1.91 1.66 1.87 1.94 
Consumption% 

2a 
Actual/Expected Recovery of 

Rs. Cr 
Capacity Charges including incentive 

54.1 7 30.31 28.37 59.42 

2b 
Actual/Expected recovery of Return 

Rs. Cr 
on Equity 

34.01 36.60 36.93 

Actual/Expected Recovery of 
2c Incentive(Charges for energy beyond Rs. Cr 0.00 0.00 0.00 0.00 

the desilln ener~lV) 

3 
Actual/Expected Schedule 

MU 284.75 183.75 120.57 306.84 
qeneration 

4 Actual/Expected energy Rate Rs.lkwh 2.12 2.12 2.12 2.12 

5 
Actual/Expected recovery of Energy 

Rs. Cr 50.44 32.55 21 .36 54.35 
Charges(Up to Design Energy) 

6a Actual/Expected UI Generation MU 5.50 0.89 2.13 1.77 

6b Actual UI Rate Rs .lkwh --- --- --- --

6c Actual Revenue from UI Rs . Cr 0.29 -0.22 Can't be predicted 

Note: 
1. Previous year figures (2023-24) is based on AFC of 2023-24 as per Tariff order issued by CERC. 
2. Current year figures (2024-25) is based on AFC given in Tariff Orders issued by CERC for FY 2023-24, as the tariff 
order for future period is pending. 
3. AFC for Ensuing year (2025-26) has been taken as AFC allowed for the year 2023-24, as the tariff order for future 
period is pending. 
4. Return on Equity (Rs. in crores) has been derived by adjusting the amount of Return on Equity as allowed by CERC in 
Tariff order and adjusted with the Shortfall / Excess in AFC Recovery on account change in actual /expected PAF and 
Generation. 
5. The expected revenue for the period from Oct-2024 to Mar-2025 & year 2025-26 are based on expected PAFM & 
Schedule Energy of the relevant period / year. 

_ I 'l--'--



Form No.2: Hydro 

Name of Utility: CHAMERA·II POWER STATION 

(A) Name of Plant 

Previous 
Current Year . Current Year 

Ensuing 
S.No. Particulars Unit Year 

(Apr'24·Sep'24) (Oct'24·Mar'25) 
Year 

2023·24 2025·26 

1a Actual/Expected Availability% % 89.76 102.54 87.93 92.76 

1b 
Actual/Expected Auxilary Energy 

% 0.80 0.67 1.00 0.81 
Consumption% 

Actual /Expected Recovery of 
2a Capacity Charges including Rs . Cr 156.68 92.83 79.1 7 167.50 

incentive 

2b 
Actual/Expected recovery of Return 

Rs. Cr 111 .33 118.14 114.87 
on Equity 
Actual /Expected Recovery of 

2c Incentive(Charges for energy Rs. Cr 0.00 0.00 0.00 0.00 
beyond the desiqn enerqv) 

3 
Actual/Expected Schedule 

MU 1186.27 1081.30 262 .98 1266.24 
generation 

4 Actual /Expected energy Rate Rs .lkwh 1.21 1.21 1.21 1.21 

5 
Actual/Expected recovery of Energy 

Rs. Cr 125.72 114.66 27.89 134.27 
Charges(Up to Design Energy) 

6a Actual/Expected UI Generation MU 20.95 12.65 3.34 21 .91 

6b Actual UI Rate Rs.lkwh ... - --- --

6c Actual Revenue from UI Rs. Cr 1.66 1.30 Can't be predicted 

Note: 
1. Previous year figures (2023-24) is based on AFC of 2023-24 as per Tariff order issued by CERC. 
2. Current year figures (2024-25) is based on AFC given in Tariff Orders issued by CERC for FY 2023-24. as the tariff 
order for future period is pending. 
3. AFC for Ensuing year (2025-26) has been taken as AFC allowed for the year 2023-24, as the tariff order for future 
period is pending. 
4. Return on Equity (Rs. in crores) has been derived by adjusting the amount of Return on Equity as allowed by CERC in 
Tariff order and adjusted with the Shortfall / Excess in AFC Recovery on account change in actual / expected PAF and 
Generation. 
5. The expected revenue for the period from Oct-2024 to Mar-2025 & year 2025-26 are based on expected PAFM & 
Schedule Energy of the relevant peri od / year. 



Form No. 2: Hydro 

Name of Utility: DHAULIGANGA POWER STATION 

(A) Name of Plant 

Previous 
Current Year Current Year 

Ensuing 
S.No. Particulars Unit Year 

(Apr'24-Sep'24) (Oct'24-Mar'25) 
Year 

2023-24 2025-26 

1a Actual/Expected Availability% % 91 .28 101.21 88.50 92.38 

1b 
Actual/Expected Auxilary Energy 

% 0.76 0.52 0.97 1.26 
Consumption% 

Actual/Expected Recovery of 
2a Capacity Charges including Rs. Cr 147.75 75.37 65.54 137.22 

incentive 

2b 
Actual/Expected recovery of Return 

Rs. Cr 87.65 95.22 95.22 
on Eauity 
Actual/Expected Recovery of 

2c Incentive(Charges for energy Rs. Cr 0.00 0.00 0.39 1.52 
beyond the des ian enerav) 

3 
Actual/Expected Schedule 

MU 943.74 865.16 259.60 1134.56 generation 

4 Actual/Expected energy Rate Rs .lkwh 1.28 1.28 1.28 1.28 

5 
Actual/Expected recovery of Energy 

Rs. Cr 106.19 97.45 28.83 126.28 
Charges(Up to Design Energy) 

6a Actual /Expected UI Generation MU 26.93 9.26 2.77 14.37 

6b Actual UI Rate Rs.lkwh -.-- --- --- --
6c Actual Revenue frorn UI Rs. Cr 1.52 1.05 Can't be predicted 

Note. 
1. Previous year figures (2023-24) is based on AFC of 2023-24 as per Tariff order issued by CERC. 
2. Current year figures (2024-25) is based on AFC given in Tariff Orders issued by CERC for FY 2023-24, as the tariff 
order for future period is pending. 
3. AFC for Ensuing year (2025-26) has been taken as AFC allowed for the year 2023-24, as the tariff order for future 
period is pending. 
4. Return on Equity (Rs. in crores) has been derived by adjusting the amount of Return on Equity as allowed by CERC in 
Tariff order and adjusted with the Shortfall/ Excess in AFC Recovery on account change in actual/ expected PAF and 
Generation. 
5. The expected revenue for the period from Oct-2024 to Mar-2025 & year 2025-26 are based on expected PAFM & 
Schedule Energy of the relevant period / year. 



Form No.2: Hydro 

Name of Utility: DULHASTI POWER STATION 

(A) Name of Plant 

Previous 
Current Year Current Year 

Ensuing 
S.No. Particulars Unit Year 

(Apr'24-Sep'24) (Oct'24-Mar'25) 
Year 

2023-24 2025-26 

1a Actual/Expected Avai lability% % 92.87 99.57 88.80 91.38 

1b 
Actual/Expected Auxilary Energy 

% 1.25 1.22 1.37 0.85 
Consumption% 

2a 
Actual/Expected Recovery of 

Rs. Cr 398.31 214.11 189.91 391 .93 
Capacity Charges including incentive 

2b 
Actual/Expected recovery of Return 

Rs. Cr 397.29 397.38 397.38 on Equity 

Actual/Expected Recovery of 
2c Incentive(Charges for energy beyond Rs.Cr 16.55 0.00 28.67 20.34 

the design energy) 

3 
Actual/Expected Schedule 

MU 2041.28 1504.09 651 .32 2061 .71 generation 

4 Actual/Expected energy Rate RS.lkwh 2.33 2.33 2.33 2.33 

5 
Actual/Expected recovery of Energy 

Rs. Cr 385.78 308.13 77.81 385.95 
Charges(Up to Design Energy) 

6a Actual/Expected UI Generation MU 25.22 8.84 2.59 34.94 

6b Actual UI Rate Rs.lkwh -- -- -- --

6c Actual Revenue from UI Rs. Cr 3.13 1.80 Can't be predicted 

Note. 
1. Previous year figures (2023-24) is based on AFC of 2023-24 as per Tariff order issued by CERC. 
2. Current year figures (2024-25) is based on AFC given in Tariff Orders issued by CERC for FY 2023-24, as the tariff 
order for future period is pending. 
3. AFC for Ensuing year (2025-26) has been taken as AFC allowed for the year 2023-24, as the tariff order for future 
period is pending. 
4. Return on Equity (Rs . in crores) has been derived by adjusting the amount of Return on Equity as allowed by CERC in 
Tariff order and adjusted with the Shortfall/ Excess in AFC Recovery on account change in actual / expected PAF and 
Generation. 
5. The expected revenue for the period from Oct-2024 to Mar-2025 & year 2025-26 are based on expected PAFM & 
Schedule Energy of the relevant period / year. 



Form No. 2: Hydro 

Name of Utility: TEESTA-V POWER STATION 

(A) Name of Plant 

Previous 
Current Year Current Year 

Ensuing 
S. No. Particulars Unit Year 

(Apr'24-Sep'24) (Oct'24-Mar'2S) 
Year 

2023-24 2025-26 

la Actual/Expected Availability% % 52 .61 0.00 0.00 35.44 

lb 
Actual/Expected Auxilary Energy 

% 0.84 - - 0.84 
Consumption% 

2a 
Actual/Expected Recovery of 

Rs. Cr 133.04 0.00 0.00 89.61 
Capacity Charges including incentive 

2b 
Actual/Expected recovery of Return 

Rs.Cr 153.79 0.00 67.94 
on Equity 

Actual/Expected Recovery of 
2c Incentive(Charges for energy beyond Rs. Cr 0.00 0.00 0.00 0.00 

the design energy) 

3 Actual/Expected Schedule generation MU 1890.60 0.00 0.00 479.18 

4 Actual/Expected energy Rate Rs.lkwh 1.069 --- -- 1.069 

5 
Actual/Expected recovery of Energy 

Rs. Cr 163.71 0.00 0.00 41.49 
Charges(Up to Design Energy) 

6a Actual/Expected UI Generation MU 60.79 0.00 0.00 8.14 

6b Actual UI Rate Rs.lkwh --- -- -- --
6c Actual Revenue from UI Rs. Cr 6.33 0.00 Can't be predicted 

Note: 
1. Power station is under complete shutdown w.eJ 04.10.2023 for restoration of damages due to glacial lake outburst 
induced flood of Ihonak lake and breach of teesta urja-iii dam flash flood. generation shall not not be available during FY 
2024-25. 
2. Previous year figures (2023-24) is based on AFC of 2023-24 as per Tariff order issued by CERC. 
3. AFC for Ensuing year (2025-26) has been taken as AFC allowed for the year 2023-24, as the tariff order for future 
period is pending. 
4. Return on Equity (Rs. in crores) has been derived by adjusting the amount of Return on Equity as allowed by CERC in 
Tariff order and adjusted with the Shortfall / Excess in AFC Recovery on account change in actual/ expected PAF and 
Generation. 



Form No.2: Hydro 

Name of Utility: SEWA-II POWER STATION 

(A) Name of Plant 

Previous 
Current Year Current Year 

Ensuing 
S. No. Particulars Unit Year 

(Apr'24-Sep'24) (Oct'24-Mar'25) 
Year 

2023-24 2025-26 

1a Actual/Expected Availability% % 95.59 103.11 80.75 93.28 

1b 
Actual/Expected Auxilary Energy 

% 1.03 1.10 1.19 1.09 
Consumption% 

Actual/Expected Recovery of 
2a Capacity Charges including Rs.Cr 108.68 60.83 47.37 109.75 

incentive 

2b 
Actual/Expected recovery of Return 

Rs. Cr 69.20 60.19 69.18 
on Equity 

Actual/Expected Recovery of 
2c Incentive(Charges for energy Rs. Cr 2.07 0.00 0.00 2.29 

beyond the design energy) 

3 
Actual/Expected Schedule 

MU 547.00 261 .57 128.50 547.39 
generation 

4 Actual/Expected energy Rate Rs.lkwh 2.21 2.21 2.21 2.21 

5 
Actual/Expected recovery of Energy 

Rs . Cr 101.22 50.20 24.66 101 .17 
Charges(Up to Design Energy) 

6a Actual/Expected UI Generation MU -0.67 -0.04 7.74 7.90 

6b Actual UI Rate Rs.lkwh -- - -- ---

6c Actual Revenue from UI Rs.Cr 2.37 0.49 Can't be predicted 

Note. 
1. Previous year figures (2023-24) is based on AFC of 2023-24 as per Tariff order issued by CERC. 
2. Current year figures (2024-25) is based on AFC given in Tariff Orders issued by CERC for FY 2023-24, as the tariff 
order for future period is pending. 
3. AFC for Ensuing year (2025-26) has been taken as AFC allowed for the year 2023-24, as the tariff order for future 
period is pending. 
4. Return on Equity (Rs. in crores) has been derived by adjusting the amount of Return on Equity as allowed by CERC 
in Tariff order and adjusted with the Shortfall / Excess in AFC Recovery on account change in actual/expected PAF 
and Generation. 
5. The expected revenue for the period from Oct-2024 to Mar-2025 & year 2025-26 are based on expected PAFM & 
Schedule Energy of the relevant period / year. 



Form No.2: Hydro 

Name of Utility: CHAMERA-II\ POWER'STATION 

(AI Name of Plant 

Previous 
Current Year Current Year 

Ensuing 
S. No. Particulars Unit Year 

(Apr'24-Sep'24) (Oct'24-Mar'2S) 
Year 

2023-24 2025-26 

1a Actual/Expected Availability% % 83.37 103.96 93.47 94.42 

1b 
Actual/Expected Auxilary Energy 

% 0.85 0.67 1.24 0.92 
Consumption% 

Actual/Expected Recovery of 
2a Capacity Charges including Rs . Cr 190.58 119.15 106.54 215.85 

incentive 

2b 
Actual/Expected recovery of 

Rs. Cr 108.19 119.86 116.81 
Return on Equity 

Actual/Expected Recovery of 
2c Incentive(Charges for energy Rs. Cr 0.00 0.00 0.00 0.00 

beyond the design energy) 

3 
Actual/Expected Schedule 

MU 842.96 814.56 187.19 948.45 
generation 

4 Actual/Expected energy Rate Rs.lkwh 2.09 2.09 2.09 2.09 

Actual/Expected recovery of 
5 Energy Charges(Up to Design Rs. Cr 153.21 147.97 34.00 172.29 

Energy) 

6a Actual/Expected UI Generation MU -3.53 5.86 1.27 15.40 

6b Actual UI Rate Rs.lkwh --- -- -- ---

6c Actual Revenue from UI Rs. Cr -1.45 1.21 Can't be predicted 

Note: 
1. Previous year figures (2023-24) is based on AFC of 2023-24 as per Tariff order issued by CERC. 
2. Current year figures (2024-25) is based on AFC given in Tariff Orders issued by CERC for FY 2023-24, as the tariff 
order for future period is pending . 
3. AFC for Ensuing year (2025-26) has been taken as AFC allowed for the year 2023-24. as the tariff order for future 
period is pending. 
4. Return on Equity (Rs. in crores) has been derived by adjusting the amount of Return on Equity as allowed by CERC 
in Tariff order and adjusted with the Shortfall / Excess in AFC Recovery on account change in actual/expected PAF 
and Generation. 
5. The expected revenue for the period from Oct-2024 to Mar-2025 & year 2025-26 are based on expected PAFM & 
Schedule Energy of the relevant period / year. 



Form No. 2: Hydro 

Name of Utility: TLDP-III POWER STATION 

(A) Name of Plant 

Previous 
Current Year Current Year 

Ensuing 
S. No. Particulars Unit Year 

(Apr'24-Sep'24) (Oct'24-Mar'25) 
Year 

2023-24 2025-26 

1a Actual/Expected Availability% % 48.37 13.36 25.29 93.31 

1b 
Actual/Expected Auxilary Energy 

% 1.48 2.49 1.80 1.39 
Consumption% 

Actual/Expected Recovery of 
2a Capacity Charges including Rs. Cr --- -- --- --

incentive 

2b 
Actual/Expected recovery of 

Rs.Cr -- --- --- --
Return on Equity 

Actual/Expected Recovery of 
2c Incentive(Charges for energy Rs. Cr -- --- --- --

beyond the design energy) 

3 
Actual/Expected Schedule 

MU 406.47 59.61 98.48 390.00 
generation 

4 Actual/Expected energy Rate Rs .lkwh 5.57 5.59 5.59 5.60 

Actual/Expected recovery of 
5 Energy Charges(Up to Design Rs. Cr 224.1 4 32.99 54.50 215.83 

Energy) 

6a Actual/Expected UI Generation MU 6.66 6.80 1.70 4.44 

6b Actual UI Rate Rs.lkwh --- --- - ---

6c Actual Revenue from UI Rs. Cr 1.08 0.51 Can't be predicted 

Note: 
1. Capacity Charges is equal to zero as NHPC and WBSEDCL have entered into PPA with modified tariff model (single 
part Tariff) and no payment will be made towards Capacity Charge. 
2. Energy Charges has been calculated as per Modified Tariff Model i.e. Rs. 5.57/kWh for FY 2023-24, Rs 5.59/kWh for 
2024-25 and Rs . 5.60/kWh for 2025-26 as per PPA signed with WBSEDCL applicable from 01 .04 2019 in deviation from 
CERC norms. CERC vide order dated 13.04.2022 has approved the modified tariff for 2019-24 period under deviation in 
CERC norms. 
3. The expected revenue for the period from Oct-2024 to Mar-2025 & year 2025-26 are based on expected Schedule 
Energy. 

I . 



Form No.2: Hydro 

Name of Utility: NIMMO-BAZGO POWER STATION 

(A) Name of Plant 

Previous 
Current Year Current Year 

Ensuing 
S. No. Particulars Unit Year 

(Apr'24-Sep'24) (Oct'24-Mar'25) 
Year 

2023-24 2025-26 

1a Actual/Expected Availability% % 87.95 101 .77 74.33 82.21 

1b 
Actual/Expected Auxilary Energy 

% 2.90 1.88 4.41 2.95 
Consumption% 

Actual/Expected Recovery of 
2a Capacity Charges including Rs. Cr 112.11 65.04 47.25 104.79 

incentive 

2b 
Actual/Expected recovery of Return 

Rs. Cr 62.46 64.83 61 .44 
on Equity 

Actual/Expected Recovery of 
2c Incentive(Charges for energy Rs. Cr 0.00 0.00 0.96 0.00 

beyond the design energy) 

3 
Actual/Expected Schedule 

MU 221.29 159.73 80.03 206.73 
generation 

4 Actual/Expected energy Rate RS.lkwh 4.50 4.50 4.50 4.50 

5 
Actual/Expected recovery of Energy 

Rs. Cr 84.85 63.35 28.09 82.00 
Charges(Up to Design Energy) 

6a Actual/Expected UI Generation MU 0.00 0.00 0.00 0.00 

6b Actual UI Rate Rs.lkwh -- - - --- ---

6c Actual Revenue from UI Rs. Cr -- - --- ---

Note: 
1. Previous year figures (2023-24) is based on AFC of 2023-24 as per Tariff order issued by CERC. 
2. Current year figures (2024-25) is based on AFC given in Tariff Orders issued by CERC for FY 2023-24. as the tariff 
order for future period is pending. 
3. AFC for Ensuing year (2025-26) has been taken as AFC allowed for the year 2023-24 , as the tariff order for future 
period is pending . 
4. Return on Equity (Rs. in crores) has been derived by adjusting the amount of Return on Equity as allowed by CERC in 
Tariff order and adjusted with the Shortfall / Excess in AFC Recovery on account change in actual /expected PAF and 
Generation. 
5. The expected revenue for the period from Oct-2024 to Mar-2025 & year 2025-26 are based on expected PAFM & 
Schedule Energy of the relevant period / year. 

-2.-0 r-



Form No. 2: Hydro 

Name of Utility: CHUTAK POWER STATION 

(A) Name of Plant 

Previous 
Current Year Current Year 

Ensuing 
S. No. Particulars Unit Year 

(Apr'24-Sep'24) (Oct'24-Mar'25) 
Year 

2023-24 2025-26 

1a Actual/Expected Availability% % 56.82 84.36 30.03 54.09 

1b 
Actual/Expected Auxilary Energy 

% 2.18 2.07 4.91 2.72 
Consumption% 

2a 
Actual/Expected Recovery of Capacity 

Rs. Cr 92 .83 69.16 24.48 88.44 
Charges including incentive 

2b 
Actual/Expected recovery of Return on 

Rs. Cr 46.87 48.67 52.87 
Equity 
Actual/Expected Recovery of 

2c Incentive(Charges for energy beyond Rs.Cr 0.00 0.00 0.00 0.00 
the design energy) 

3 Actual/Expected Schedule generation MU 154.57 137.02 32.40 200.22 

4 Actual/Expected energy Rate Rs.lkwh 4.46 4.46 4.46 4.46 

5 
Actual/Expected recovery of Energy 

Rs. Cr 59.98 52.71 12.57 77.69 
Charges(Up to Design Energy) 

6a Actual/Expected UI Generation MU 0.00 0.00 0.00 0.00 

6b Actual UI Rate Rs.lkwh -- --- --- w · _ _ 

6c Actual Revenue from UI Rs. Cr --- -- - --
Note. 
1. Previous year figures (2023-24) is based on AFC of 2023-24 as per Tariff order issued by CERC. 
2. Current year figures (2024-25) is based on AFC given in Tariff Orders issued by CERC for FY 2023-24, as the tariff 
order for future period is pending. 
3. AFC for Ensuing year (2025-26) has been taken as AFC allowed for the year 2023-24, as the tariff order for future 
period is pending . 
4. Return on Equity (Rs. in crores) has been derived by adjusting the amount of Return on Equity as allowed by CERC in 
Tariff order and adjusted with the Shortfall! Excess in AFC Recovery on account change in actual /expected PAF and 
Generation. 
5. The expected revenue for the period from Oct-2024 to Mar-2025 & year 2025-26 are based on expected PAFM & 
Schedule Energy of the relevant period / year. 



Form No.2: Hydro 

Name of Utility: URI-II POWER STATION 

(A) Name of Plant 

Previous Current Year Current Year 
Ensuing 

S. No. Particulars Unit Year 
(Apr'24-Sep'24) (Oct'24-Mar'2S) 

Year 
2023-24 2025-26 

1a Actual/Expected Availability% % 88.75 102.41 79.19 85.44 

1b 
Actual/Expected Auxilary Energy 

% 0.73 0.74 0.89 0.75 
Consumption% 

Actual/Expected Recovery of 
2a Capacity Charges including Rs. Cr 270.32 136.84 105.24 227.71 

incentive 

2b 
Actual/Expected recovery of 

Rs.Cr 133.34 133.34 133.34 
Return on Equity 

Actual/Expected Recovery of 
2c Incentive(Charges for energy Rs. Cr 24.19 0.00 19.45 48.61 

beyond the design energy) 

3 
Actual/Expected Schedule 

MU 1342.95 904.43 392.12 1540.05 
generation 

4 Actual/Expected energy Rate Rs.lkwh 2.207 2.207 2.207 2.207 

Actual/Expected recovery of 
5 I;nergy Charges(Up to Design Rs. Cr 213.17 173.66 39.53 213.18 

Energy) 

6a Actual/Expected UI Generation MU 36.97 34.46 7.80 27.66 

6b Actual UI Rate Rs.lkwh -- - -- --

6c Actual Revenue from UI Rs. Cr 6.05 6.28 Can't be predicted 

Note: 
1. Previous year figures (2023-24) is based on AFC of 2023-24 as per Tariff order issued by CERC. 
2. Current year figures (2024-25) is based on AFC given in Tariff Orders issued by CERC for FY 2023-24, as the 
tariff order for future period is pending . 
3. AFC for Ensuing year (2025-26) has been taken as AFC allowed for the year 2023-24, as the tariff order for future 
period is pending. 
4. Return on Equity (Rs. in crores) has been derived by adjusting the amount of Return on Equity as allowed by CERC 
in Tariff order and adjusted with the Shortfall / Excess in AFC Recovery on account change in actual/ expected PAF 
and Generation. 
5. The expected revenue for the period from Oct-2024 to Mar-2025 & year 2025-26 are based on expected PAFM & 
Schedule Energy of the relevant period / year. 



Form No.2: Hydro 

Name of Utility: PARBATI-III POWER STATION 

(A) Name of Plant 

Previous 
Current Year Current Year 

Ensuing 
S. No. Particulars Unit Year 

(Apr'24-Sep'24) (Oct'24-Mar'25) 
Year 

2023-24 2025-26 

1a Actual/Expected Availability% % 31.26 70.03 33.00 90.00 

1b 
Actual/Expected Auxilary Energy 

% 1.32 0.50 2.58 2.10 
Consumption% 

Actual/Expected Recovery of 
2a Capacity Charges including Rs. Cr 295.90 111.17 118.63 229.81 

incentive 

2b 
Actual/Expected recovery of Return 

Rs. Cr 104.77 105.04 149.10 
on Equity 

Actual/Expected Recovery of 
2c Incentive(Charges for energy Rs. Cr 0.00 0.00 0.00 0.00 

beyond the design energy) 

3 
Actual/Expected Schedule 

MU 283.56 451.42 121 .83 1627.28 
generation 

4 Actual/Expected energy Rate Rs.lkwh 1.36 1.36 1.36 1.36 

5 
Actual/Expected recovery of Energy 

Rs.Cr 67.18 53.49 14.44 192.82 
Charges(Up to Design Energy) 

6a Actual/Expected UI Generation MU 9.47 11.45 2.40 6.62 

6b Actual UI Rate Rs.lkwh --- --- --- ---

6c Actual Revenue from UI Rs. Cr 1.14 1.28 Can't be predicted 

Note: 
1. Previous year figures (2023-24) is based on AFC of 2023-24 as per Tariff order issued by CERC. 
2. Current year figures (2024-25) is based on AFC given in Tariff Orders issued by CERC for FY 2023-24, as the tariff 
order for future period is pending. 
3. AFC for Ensuing year (2025-26) has been taken as AFC allowed for the year 2023-24, as the tariff order for future 
period is pending . 
4. Return on Equity (Rs. in crores) has been derived by adjusting the amount of Return on Equity as allowed by CERC in 
Tariff order and adjusted with the Shortfall/ Excess in AFC Recovery on account change in actual/ expected PAF and 
Generation. 
5. The expected revenue for the period from Oct-2024 to Mar-2025 & year 2025-26 are based on expected PAFM & 
Schedule Energy of the relevant period / year. 



Form No.2: Hydro 

Name of Utility: TLDP-IV POWER STATION 

(A) Name of Plant 

Previous 
Current Year Current Year 

Ensuing 
S. No. Particulars Unit Year 

(Apr'24-Sep'24) (Oct'24-Mar'2S) 
Year 

2023-24 2025-26 

1a Actual/Expected Availability% % 0.00 71.43 82.38 93.48 

1b 
Actual/Expected Auxilary Energy 

% 0.91 0.80 0.97 0.92 
Consumption% 

Actual/Expected Recovery of 
2a Capacity Charges including Rs. Cr --- -- - --

incentive 

2b 
Actual/Expected recovery of 

Rs. Cr --- --- -- --Return on Equity 

Actual/Expected Recovery of 
2c Incentive(Charges for energy Rs. Cr -- --- --- --

beyond the design energy) 

3 
Actual/Expected Schedule 

MU 0.00 404.43 182.97 682.67 
generation 

4 Actual/Expected energy Rate Rs.lkwh 4.35 4.35 4.35 4.35 

Actual/Expected recovery of 
5 Energy Charges(Up to Design Rs. Cr 270.08 174.17 78.79 293.99 

Energy) 

6a Actual/Expected UI Generation MU 0.00 2.44 1.08 11.04 

6b Actual UI Rate Rs.lkwh -- --- -- --

6c Actual Revenue from UI Rs. Cr 1.59 0.15 Can't be predicted 

Note: 
1. Capacity Charges is equal to zero as NHPC and WBSEDCL have entered into PPA with modified tariff model 
(single part Tariff) and no payment will be made towards Capacity Charge. 
2. Energy Charges has been calculated as per Modified Tariff Model i.e. Rs . 4.35/kWh for FY 2023-24 ,2024-25 and 
2025-26 as per PPA Signed with WBSEDCL applicable from 01 .04 2019 in deviation from CERC norms. CERC vide 
order dated 10.01.2024 has approved the modified tariff for 2021-24 period under deviation in CERC norms. 
3. The expected revenue for the period from Oct-2024 to Mar-2025 & year 2025-26 are based on expected Schedule 
Energy. 



Form No.2: Hydro 

Name of Utility: KISHANGANGA POWER STATION 

(A) Name of Plant 

Previous 
Current Year Current Year 

Ensuing 

S. No. Particulars Unit Year 
(Apr'24-Sep'24) (Oct'24-Mar'25) 

Year 
2023-24 2025-26 

1a Actual/Expected Availability% % 71.17 90.39 91 .71 92.76 

1b 
Actual/Expected Auxilary Energy 

% 0.37 0.30 1.02 0.43 
Consumption% 

Actual/Expected Recovery of 
2a Capacity Charges including Rs. Cr 278.06 192.00 193.73 392.97 

incentive 

2b 
Actual/Expected recovery of 

Rs. Cr 263.22 305.80 294.78 
Return on Equity 
Actual/Expected Recovery of 

2c Incentive(Charges for energy Rs. Cr 0.00 0.00 0.00 0.00 
bevond the des ian enerav) 

3 
Actual/Expected Schedule 

MU 1252.08 1075.27 240.61 1207.49 
generation 

4 Actual/Expected energy Rate Rs .lkwh 2.39 2.39 2.39 2.39 

Actual/Expected recovery of 
5 Energy Charges(Up to Design Rs. Cr 259.94 223.39 49.99 250.86 

Energy) 

6a Actual/Expected UI Generation MU 15.54 4.75 3.48 25.59 

6b Actual UI Rate Rs.lkwh -- - --- --

6c Actual Revenue from UI Rs. Cr 2.08 0.83 Can't be predicted 

Note. 
1. Previous year figures (2023-24) is based on AFC of 2023-24 as per Tariff order issued by CERC. 
2. Current year figures (2024-25) is based on AFC given in Tariff Orders issued by CERC for FY 2023-24, as the tariff 
order for future period is pending. 
3. AFC for Ensuing year (2025-26) has been taken as AFC allowed for the year 2023-24, as the tariff order for future 
period is pending. 
4. Return on Equity (Rs . in crores) has been derived by adjusting the amount of Return on Equity as allowed by CERC 
in Tariff order and adjusted with the Shortfall/ Excess in AFC Recovery on account change in actual / expected PAF 
and Generation. 
5. The expected revenue for the period from Oct-2024 to Mar-2025 & year 2025-26 are based on expected PAFM & 
Schedule Energy of the relevant period / year. 



NHPCLTD 

Dear Sir / Madam, 

Document Upload Information Acknowledgement 

Procedures for calculating the 
expected revenue from tariffs and 
charges Regulations,2010 

Compl iance of Regulation 3 
(Submission of Information) of 
Central Electricity Regulatory 
Commission (Procedures for 
calculating the expected revenue 
from tariffs and charges) 
Regulatio 2010. 

Expected Revenue 
2024 submitted in 
CERC with Cover 
Letter.pdf 

123/2024 Dec 24, 
2024, 2:30 
PM 

We acknowledge with thanks your submission of Document Upload Information as per the above Details. Kindly refer the above mentioned acknowledgement number for 
future correspondence. 

For CENTRAL ELECTRICITY REGULATORY COMMISSION 

Dec 24, 2024, 2:42 PM 


